
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE, EAST DISTRICT
KARKARDOOMA COURTS: DELHI

ORDER
In super-session of earlier orders, the following Committees at Karkardooma Courts, Dellu are

hereby re-constituted with immediate effect:-

BEsUb-l I SI.
No4+

Name of the
Committee/Branches

Name of Judicial Officer

1 Speedy disposal of pending cases
urd constitution of AITears
Commit[ee at Disuict Level

1.The Principal District & Sessions Judge

(East)/Chairperson
2. Sh. Sanjay Sharma-1 DJ (Commercial-OD, East/Member
3. Sh. AIun Sukhija, ASJ-03, East/Member
4. The Chief Metropolitan Magistrate, East/Member
5. sh. Manoj Kumar,SCJ-cum-RC, East/Member

Witness Protection Committee 1. The P;incipa1 District & Sessions Judge
(East)/Chairperson

2. The Deputy Commissioner of Police, East/Member
3. The Chief Prosecutor, East/.Member SecretarY11 % } e

Purcnase Cornnlittee 1. Ms. Deepali Sharma, ASJ-04, EasUChairperson
2 . Sh. Mayank Mittal, Administrative Civil Judgep

East/Member
3. Ms. Shruti Chaudhary, MM (Mahila court-01),
East/Member
4. sh. Amit Badoni, The Accounts O£Hcer, East

District/Member

Staff Grievance committee 1. Sh. Sanjay Sharma-I, D£Commercial-01,
East/Chairperson i Y,j
2. sh. Ajay Garg, ADJ-01, East/Member
3. Ms. SalOIri Singh,ACMM, East/Member
4. sh. Mayank Mittal, ACJ, East/Member

1.5. Sh. Shankar.Dutt Magma, J.A/Vice President of District

& Sessions Courts EmploVees Welfare AssocJati6n,
Delhi/Member.

?Arrear Committee 1. sh. Chandra Shekhar, DJ Commercial-02,

i East/Chairperson.
2. sh. Ajay GarB, ADJ-01, East/Member

3.The C;li'ef Metropolitan Magistrate, East/Member
4. The SC’J-cum-RC, East/Member
5. The Administrative Civil Judge9 East/Membe{

Review Sub Committee 1. Sh. Sanjay Sharma-1, DJ Commercial-01,
East/Chairperson ' ~

2. Si. Has;n AnzaC'ASJ_06J POCSO, East/Member
3. Sh. Rajesh Kumar, ADJ, East/Member

Mgllance Coinmittee 1. sh. Arun Sukhija, ASJ-03, East/Chairperson
1 2. Sh. Hasan Anzar, ASJ-06/POCSO, East/Member
3. sh. Vinod Joshi, MM, East/Member



8.

a}it,}{,iW.
don'ble High Court of Delhi for
dealing with matters pertaining
to Sexual Offences and Child
Witnesses held on 03.02.2022,
CommiRee constituted to_
monitor the functioning of
Vulnerable Witness Deposition
(burt rooms at East District,
Karkardooma Court CompleX

+ ++ 4 -+

~e ###i

Digidzadon Committee ! : ::VI :J :: frnoe; :E : Lo / t:)a :E:sTg:: :: n
i: The A&rMistratjve CMI Judge, East/Member

10. Internal Complaints committee

;a examine the complaints of
Sexual Harassment committee
against the women emploYees

! : :T+B IS:: :li :T:::]: aA:PC :: : :i;r£:saJ]:heJiVe I r

1 :: ::: ::;jsah=::;; BAJIT =: iTre: iJa: ::aeR : h )
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(Sanjay Garg-D

Principd D;sbrict & Sessions Judge: East Dlstrlcr' Karkardooma Courts, Delhi'

(EaSt)/KKD/Delhi

Dated

hal Hon.bk High Court of Delhi, New Delhi.
ict and Sessions JudgeCH2. The Princi' drardoorna Courts, DelhiJ',idid?JO:

live O£6cer (JudI.)/I'ncharge Concerned Branches
ooma Courts, DWebsite Committee, Tis Hi

6. For uploading on LAYERS
PS ta the undersigned.
Guard File

Principal

Tis Hazari Court, Delhi.

looma Courts, Delhi.

District & Sessions Judge: East District
Karkardooma Courts, Delhi'
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